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lee to It that the proceedings betore 
the Supreme Court are expedited by 
the legal advisers of the government, 
10 that the fundamental questions of 
sections 10,34 and other sections invol-
ved are finally decided one way or 
the other? 

8hrl Jagjlvan Ram: It is a fact that 
lOme employers are banking on this 
that a number of cases are pending 
before the several High Courts and a 
ease is pending before the Supreme 
Court also. It is fortunate that has 
eome to the Supreme Cour\. We are 
taking all possible step3 to expedite 
the decision ot the Supreme Court. 

WRITTEN ANSWERS TO 
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Stren&'thl!llllq of LIBks of ~ wtUa 
other Parts of the Country 

°513. Shri Shree Narayan Du: 
Willi the Minister of Detence be 
pleoased to slale: 

(a) whether the question of increas-
ing, strengthening and diversifying 
physical links of Assam with other 
parts ot the country has been studied 
from the detence point of view; 

(b) it so, the result of such a study; 
(c) it not, whether the matter a 

likely to be taken up in the near fu-
ture; 

(d) whether the Government of 
Assam have mad~ any suggestions in 
this regard: and 

(e) if so, the important suggestions 
made and the reaction of Government 
thereto? 

The Minister of Defence (Shrl Y. B 
Chavan): (a) to eel. The question of 
improving linlu between Assam and 
other parts of the country has been 
reviewed from time to time includ· 
inll from the defence angle. As a 
result, a number of projects relating 
to road, rail, air 'and tele-communica .. 
tion links are either under way Or are 
under examination. Some suggestions 
have been received from the Govern-
ment of Assam and these are under 
examination. It wil1 not be in public 
interest to disclose details. 

Diplomatic Relati0D8 with GenDIID 
Democratic Republic 

°1114. Shri Narayan Reddy: 
8hrl Warlor: 
Shri lndrajlt Gupta: 
Shri Vasudevan Nair: 
Shrl Prabbat Kar: 
Shrl Rameshwar Tantla: 
Shrl BlmatsIngka: 
Shrl S. M. Banerjp.e: 
8hr1 Bharwat Jha Azad: 
Shrl 111. L. Dwlvedi: 
Shri P. C. Borooah: 
IIhrI 8. C. 8amanta: 
8hr1 Subodh 1IanBda: 
....... u .. .nat N\pID: 
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Shrt RaJdeo SinCh: 
Shrimati Maimoona Sultan: 

Will the Minister of Extemal AlI-
airs be pleased to state: 

(a) whether it is a fact that the 
Head of the German Democratic Re-
l>ublic Trade Representation had made 
8 strong pIca for normal diplomatic 
relations between East Germany and 
India when he recently visited India; 

(b) it so, the reaction of Govern-
ment thereto; 

(c) whether it is also a fact that he 
has pointed out that the Indian autho-
rities had not yet sh'own any willing-
ness to accept the offer of a substan-
tial credit at the Government level 
made by his country; and 

(d) if so, the reasons for the sameT 
The Mlnlst"r of External AlIait'll 

(Shrt Swann Singh): (a) and (b), 
The Head of the German Demo-
cratic Republic Trade Represen-
tation. who is stationed In India, 
has spoken on various occasions 
suggesting that Diplomatic rela-
tions should be established between 
India and the German Democratic Re-
public. The policy of the Government 
(In this q ucstion has already been ex-
pressed by 8hri Jawaharlal Nehru 
while intervening in the Foreign Aff-
airs Debate in Lok 8abha on 17_8-1961 
and there has been no change in the 
circumstances since then which would 
warrant the Government Of India to 
revise their decision. 

(c) Yes, Sir, 

(d) The terms offered by the Ger-
man Democratic Republic Government 
did not suit the Government of india. 
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U.N. Peace-Keeplnl' Force 

·51&. Shrt D. C. Sharma: Will the 
Minister of Extemal Affairs be pleased 
to state: 

(a) whether his attention has been 
drawn to the United States proposal 
for the creation of a permanent 
United Nations Peace-Keeping Force; 
and 

(b) if so, the reaction of ~vern­
ment thereto? 

The Minister of External AffalrJl 
(Shrl Swaran Slnrh): (a) Govern-
ment are not aware of such a proposal 
made by the United States of AmeriCL 

(b) Does not arise. 

llanafacmre of Tanks at Avadl 

-517. Shrt Subodh Bansda: 
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Shri P. C. Borooah: 
Shrl Yashpal SinJ'h: 
Shrt Ba&'ri: 
8hri Kishen PattnQalr.: 
Shrt Bade: 
Shrt Daijlt Slnp: 
Shrt Llnra Reddy: 
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